
lSill vidhan Sabha
PrgltL$elsjsr BULLETIN No.3

Tuesday, the 6th Augustr 20lg
iFrom 10.00 A.M to 12.26 p.M.)

l. euestio4!

(a) Starred Questions:

(b)

)
Unstarted Questions: 04

The Hon'ble Chief Minister made a

report in sacrilege cases being raised by Shri
Hour.
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statement in the House on

Aman Arora, M.L.A Aam

the issue of C.B.l closure

Aadmi Partl' dur-in g lero

3. Watk Out

All the members of shiromani Akari Dal and Bhartiya Janta
except shri Pawan Kumar Tinu, member, shiromani Akari Dal staged
raising slogans in protest for not allowing time during zero hour..

Party present in the House

a walkout from the House
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4. C a llir-r g _Attention Notices

l' shri Pawan Kumar Tinu, M.L.A. drew the attention of the Governrnent torvar.ds ti.iais
not taken for serecting sportspersons at state sports colrege, Jara'dhar.

The Sporrs and youth Af'fairs Minister gave a reply.

2' sardar sukhwinder singh Danny Bandala, M.L.A. drew rhe
Government towards dilapidated condition of schoor buildine of
School (Boys) ar Jandiala (Jandiala Guru).

The Education Minister gave a reply.

3' smt' Sarr'jit Kaur Manuke, M.L.A and shri Aman Arora, M.L.A. drew the atrentiti'r
of the Government towards situation of lawlessness in the Jails of puniab.

(No. l2)

attention of the

Seniol Seconclarv

(No. i3)

the vote ot

(No. l4)
The Jails Minister gave a reply.

Molion.qrrgiler Rute 16

The fbllowing motion moved by the Parliamentary Altairs Minister was pur ro
the House and carried:

"That the vidhan sabha (Assembly) at its rising this day shall stand adjourned sine-die.,,

6. Paners !o be laid on the'fable

The Parlia'rnentary Affairs Minister laid papers on the table of the House; as mentioneci at
Sr'no' 1 to 8 shown under item No.IV in today,s List of Business.

Total no. of questions
on the order paper

Answered Notput Postponed Answered under

Rule 38

No, of
Supplementari

20 14 06 29
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'1. Walk Out
t,

The mernbers of Aam Aadmi Party present in the House hooped into the well of the
House raising slogans and staged a walkout from the House as a mark of protest fbr non acceptance
of ad.iournment motion moved on the issue of drugs.

8. Leelslative Business

The Local covernment Ministerintroduced rhe Punjab urban Transport Fund llill,20ig
and also moved that trre Bil be taken into consideration at once.

The motio'was put to the vote of the House and carried.
During clause-wise consideration of the Bill, sub-clause (2 & 3)of clause j, clauses

14 as there was no amendment therein' collectively, schedule, sub-clause (l) of clause j ancl
were put to the vote of the House and carried.

The rnotion moved by the Local Government Minister The punjab [-.rrban 'i-ransprort 
Firncl

Bill, 2019 be passed was put to the vote of the House and carried

2.

The Finance Minister introduced The Puqjab rransparency in public procurernent llill.
2a19 and aiso movecl that the Bilt be taken into consideration at once.

The motio'was put to the vote of the House and carried.

During clause-wise consideration of the Bill, sub-clause (z and3) of clause I, clauses 2 ro
64 as there was no amendment therein, collectively. sub-clause (l) of clause I and title were pur ttr
the vote of the House and carried

The motion moved by the Finance Minister The puniab Transpar.ency in pLrbiic

Procutement Bill, 2A19 be passed was put to the vote of the House and carried.

The Finance Minister introduced The East Puqiab Ministers' Salades (Amendme't) Bjlt.
2019 and aiso moved that the Bill be taken into consideration at once.

The motion was put to the vote of the House and carried.

The fbllowing Members took part in the discussion on the Bill and spoke lor the time as

nrentioned against their names:-

1. Sardar Harinderpal Singh chanduma.ira, Shiromani Akali Dal

2. Sardar charaniit Singh charuri, Technical Education Minister

3. Sardar Kuljit Singh Nagra, Indian Nationai Congress

4. Sardar Bikram Singh Majithia, Shiromani Akali Dal

During clause-wise consideration of the Bill, sub-clause (2) of clause i, ciause 2. sub-
ciause (1) of clauseland title were put to the vote of the House and carried.

The motion moved by the Finance Minister The East Puniab Mi'isrers' Sajarrcs
(Arnendrnent) Bill. 2019 be passed was put to the vote of the House ancl carriecl.

sardzu Manpreet Singh Badal, Finance Minister spoke fbL 02 minures
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02 nrinutes
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the discussion on the Bill
by way oi'leply' to



4- Th-g Salaries and Allowance$-of Depufv Ministers. Pqnia.b (Amen-dmen0llill,2019

The Finance Minister introduced The Salaries and Allowances of Deputy Minisrers.

Punf ab (Amendment) Bill,2019 and also moved that the Bill be taken into consideratiorr at oncq,

The motion was put to the vote of the House and carried.

During clause'wise consideration of the Bili, sub-clause (2) of clause l. clausc 2. sulr-

ciause (l) of clause 1 and title were put to the vote of the House and carried.

The motion moved by the Finance Minister The Salaries and Allou,ances of I)epLrty

Ministers, Punjab (Amendment) Bill, 2019 be passed was put to the vote of the l{ousc ancl carriec.l.

(Amendmcnt) Bill.2019

The Minister for Parliamentary Affairs introduced The Salary and Allora,anccs rit l.ericier.

of Opposition in Legislative Assembly (Amendment) Bill, 2019 and also moved,rhar rhe Bill bc

taken into consideration at once.

The nrotion was put to the vote of the House a'd carried.

Sardar Bikram Singh Majithia, Mernber, Shiromani Akalj Dal took par.r in rhe cliscr"rssiorr

on the Bill and spoke for 02 minutes.

During clause-wise consideration of the Bill, sub-clause (2) of clause l, clause l- sr-rb-

clause (i) of clause I and title were put to the vote of the House and carried.

The motion moved by the Minister for Parliamentary Affairs The Salar.1. alcl Allog.arlccs

of Leader of Opposition in Legislative Assembly (Amendment) Bilt, 2019 be passeci rvas psr r. iirc
vote of the House and carried.

The House, then adioumed sine-die.
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